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C.P. No. (IB) 110/ALD/2017

Sh. Rahul Chodhary for the corporate applicant. Sh. Arun Prakash for
Bank of Baroda/objector. Sh. Abhishek Anand for the IMFARC/

respondent.
The Bank of Baroda files objection to the clarification

submitted by the Corporate applicant.
The counsel for Corporate applicant further a seeks liberty to

file formal Interlocutory application seeking permission to remove such

defect as pointed out by this Tribunal.

A copy of such application is provided to the counsel for the

Bank of Baroda and JIMFARC.

The case is fixed for the reply and argument.

The matter be listed on 23" January, 2018.
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